List of Claims of Operational Creditors of Saya Automobiles Limited as on 27.07.2024

Date of Claim | Amount of claim
sNo_[Name of the Creditors | Address of the Creditor No. Emailid of the creditor Type of Form Date of Claim __| Amount of Claim filed| _Admitted _|admitied security Interest Observations
1| Kansai Nerolac Paints Ltd 28th Floor, A-wing, Marathon 124202MH1920PLC000825 Form B 18.03.2024 34166300 | 19.03.2024 341,663.00 il Amount of Rs. 219562.00 could not be verified
Futurex, N.M-Joshi Marg, because date of invoice is 15-06-2022
Lower Parel, Mumbai-400013 |
2|Valo Automative Pyt. Ltd. £:29, Sector 7, Noida UP. U34300012008PTC179809 Form B 18.03.2024 1,048.28000 | 19.03.2024 836,644.00 |Nil As per claimaint ledger Rs. 448280.04 is shwon but as
er our ledger Closing Balance is Rs. 236644.00 is showing.
3| Ganganagar Vehicles Put. Ltd. |BG-223, Sanjay Gandhi Transport | US05001DL2016PTC303464 Form B 18032024 62582500 | 19.03.2024 625,825.00 |Nil
Nagar G.T. Karnal Road,
Samaypur, Badli Delhi-110042
45 R Book Centre H.Np, 116-A, Block A [AEXPGI178A h Form F 18032024 4605300 | 19.032024 43,130.00 |Nil As per duced
Kamla Nagar, Shakti Nagar Chowk Rs. 43130 i the total of invoices.
Delhi-110007
5[ Gay service station G.T. Karnal Road, Azadpur, [ AAZFGA546N Form B 18032024 67,8300 | 19032024 52,880.82 | Nil Rs.14407.18 amount of claim is for period
Delhi-110033 after 04.03.2024
6 |Japnico Enterprises 18, General Market, Zakhira AEUPA3273K Form B 18.03.2024 18,142.00 | 19.03.2024 18,142.00 |Nil Invoice Amount Rs. 7080 Dt: 13/01/2024
New Delhi-110015 is not entered in the tally
7| Ravi singh Near Fire Station Ground Floor Not Mentioned Not Mentioned Form D 18032024 1515800 | 19032024 10,266.00 il in Tally Rs. 10266 is the closing balance.
H.No-AW-437, Shop No-01
Sanjay Gandhi Transport Nagar
GT Karnal Road New Delhi
Delhi-110042
8 erfect Incholl Enterprises R116, Kh No. 118, Gali No. 20, BQQPS0270P Not Mentioned Form B 18032024 42590900 | 19032024 425,909.00 |Nil
Brahampuri Delhi-110053
9] N Auto Agencies 1028,1033-34, Hamilton Road, [ABMPS23100 Not Mentioned Form B 18.03.2024 837800 | 19032024 8,378.00 |Nil
Kashmere Gate, Delhi-110006
10 Taralinks Carriers G-18, Maharani Bagh, [AAMFT0719M Form F 18032024 5020400 | 19032024 50,204.00 il
New Delhi-110065
11| Akshaya Kaushik 84/450, Second Floor, Sector 8 COFPK7633L Not Mentioned Form B 12.04.2024 1,520,00000 | 16.04.2024 -~ i Under Considerati
(Advocate) Rohini, Delhi-110085
12 Shruti Sharma 15/16 Subhash Nagar, NHEPS7547L 03, Form B 01.04.2024 12143200 | 16042024 110,218.00 | Nil Rs. 11214/ bill date is as on 01.04.2024 after CIRP period
(Auto Fame India) New Delhi, Delhi-110027
13 The Rising B-1781, Sharstri Nagar Not given Not Mentioned Form B 02.04.2024 1416000 | 16042024 14,160.00 |Nil
Delhi -110052
14]Jai Mata Di Motors N-118, R-20, Wazirpur Village, Form F 11042024 147,474.00 | 16042024 147,474.00 | il
[Ashok Vihar, Delhi-110052
15| Mahesh Shrivast: 725/4, Tomar Colony. BRIPSAA82F mahesh.979980@; Form F 05.04.2024 21,078,606.00 | 16.04.2024 8,802,707.00 |Nil Rs. 12675899 claimed as interest @18 % but as per
Burari, Delhi-110084 agreement there is no term of paying 18% pa on delay payment.
16 Atul Enterprises F-263, Vikas Puri New Delhi [AAOPWS029P atul Form F 08.04.2024 9169.00 |  29.052024 9169.00|Nil
17| Robo Tech Copiers D-1/14, D-Block, DLF, Dishad Ext.__| Not given Not Mentioned Form F 12.04.2024 944000 | 29.052024 it Date of Invoice is on 09.03.2024
[Bhopura , Sahibabad, Ghaziabad
UP-201005
18|V Enterprises 1/1, Subhash Khand, Giri Nagar, | ADXPTS738NS Form F 23052024 3163500 | 26052024 i
Kalkaii, New Delhi-110019
19 Aniali Printer Solution Gali No-20, F-385, First Floor, CEYPK7996H Form B 29.04.2024 8746000 | 29.05.2024 87460.00|Nil
Block F, Molaraband_Extn,
Badarpur, South Delhi, Delhi |
20| Maruti Suzuki India Ltd. Plot. No.-1, Nelson Mandela Road, _|L34103DL1981PLC011375 Form B 07.062024 17.266,181.00 |_02.07.2024 il Under Consid
Vasant Kunj, New Delhi-110070
TOTAL AMOUNT 43,332,457.00 11,615,864.82
Note : The books of accounts prior -1.04.2023 is not available with the corporate debtor as the entire books of accounts along with other documents has been siezed by the CB and Enforcement Directorate as per information available with the corporate debtor hence we have relied the evidences and documents provided by the claimants.




